
NATIONAL COMPANY LAW TRIBUNAL
Nf UMBAI BENCH. MUMBAI
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(a,

SHRI B,S.V, PRAKASH KUMAR
MEMBER (J)

SHRI V- NALLASENAPATHY
MEMBER (T)

ATTENDENCE CUM ORDER SHERT OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 27,11.2017

Rehala Praveen Chaudhary
V/s.

Poonam Drums and Containers Pvt. Ltd. & Ors.
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ORDER

MA Ml2O77 in CP 1781241-242/NCLT|MB|MAHkOLT

At request of the parties, list this matter on 12.1.201g with a diection to complete
pleadings in the mafter and ftle reply within 10 days hereof and rejoinder, if any, within 10
days thereof.

. ^ 
The.Petitioner Counsel having reported not pressing his Vakalahama, at his request

the Counsel is hereby dixharged hom the Vakatatnima glven by the petitioner.

List this matter on 12.1.2018.

" sd/-
V. NALLASENAPATHY
Member(Technical)

B. S. V. PRAKASH KUMAR
Member 0udicial)

SECTION OF THE COMPANIES ACT: 397 l39a of the Companies Act 1956
and 241 1242 of the Companies Act, 2013.
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